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1410

United Spirits Ltd. v. State of M.P., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine
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Aaryaa Construction v. Commr. of GST & Central Excise, (Vasa Seshagiri Rao, Member (Technical)
and Ajayan T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 2022

Agni Estates & Foundations (P) Ltd. v. Commr. of GST & Central Excise, (Vasa Seshagiri Rao,
Member (Technical) and Ajayan T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 2020

Bajrang Enterprise v. Commr. (CGST), (K. Anpazhakan, Member (Technical)), 2025 SCC OnLine
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Priya, Member (Technical)), 2025 SCC OnLine CESTAT 2033
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(Technical)), 2025 SCC OnLine CESTAT 2030

Genpact India v. Commr. (CGST), (S.S. Garg, Member (Judicial) and P. Anjani Kumar, Member
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Harisons Industries v. Commr. (CGST), (K. Anpazhakan, Member (Technical)), 2025 SCC OnLine
CESTAT 2031

Hotel Ans International Ltd. v. Commr. (CGST), (Binu Tamta, Member (Judicial) and Hemambika R.
Priya, Member (Technical)), 2025 SCC OnLine CESTAT 2026

Ideal Dealers (P) Ltd. v. CCE, (Ashok Jindal, Member (Judicial) and K. Anpazhakan, Member
(Technical)), 2025 SCC OnLine CESTAT 2014

M.N.F. Engineering v. CCE, (Ashok Jindal, Member (Judicial) and K. Anpazhakan, Member
(Technical)), 2025 SCC OnLine CESTAT 2034

Mabhindra Reva Electric Vehicles (P) Ltd. v. Commr. of Service Tax, (P.A. Augustian, Member
(Judicial) and R. Bhagya Devi, Member (Technical)), 2025 SCC OnLine CESTAT 2019

Punjab Cold Treads v. CCE, (S.S. Garg, Member (Judicial) and P. Anjani Kumar, Member
(Technical)), 2025 SCC OnLine CESTAT 2025

Raj Match Products v. Commr. of Customs, (M. Ajit Kumar, Member (Technical) and Ajayan T.V.,
Member (Judicial)), 2025 SCC OnLine CESTAT 2016

SAIL v. Commr. (CGST), (R. Muralidhar, Member (Judicial) and Rajeev Tandon, Member
(Technical)), 2025 SCC OnLine CESTAT 2017

SDA Forwarders (P) Ltd. v. Commr. of Service Tax, (Ashok Jindal, Member (Judicial) and K.
Anpazhakan, Member (Technical)), 2025 SCC OnLine CESTAT 2035

Shyam Sel & Power Ltd. v. Commr. (CGST), (R. Muralidhar, Member (Judicial) and Rajeev Tanodn,
Member (Technical)), 2025 SCC OnLine CESTAT 2013

Siva Industries & Holdings Ltd. v. Commr. (CGST), (M. Ajit Kumar, Member (Technical) and Ajayan
T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 2023

Sivanthi (Dr) v. Commr. (CGST), (M. Ajit Kumar, Member (Technical) and Ajayan T.V., Member
(Judicial)), 2025 SCC OnLine CESTAT 2021
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(Technical) and Ajayan T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 2024
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(Technical)), 2025 SCC OnLine CESTAT 2032

T.A. Pai Management Institute v. CCE, (P.A. Augustian, Member (Judicial) and R. Bhagya Devi,
Member (Technical)), 2025 SCC OnLine CESTAT 2018
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Abdul Aziz v. CIT, (Dr. S. Seethalakshmi, J.M. and Gagan Goyal, A.M.), 2025 SCC OnLine ITAT
7109

Aditi Jain v. CIT, (Madhumita Roy, J.M.), 2025 SCC OnLine ITAT 7134
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Aksh Optifibre Ltd. v. CIT, (Dr. S. Seethalakshmi, J.M. and Gagan Goyal, A.M.), 2025 SCC OnLine
ITAT 7117

Amit Sabharwal v. CIT, (Vikas Awasthy, J.M. and Avdhesh Kumar Mishra, A.M.), 2025 SCC
OnLine ITAT 7136

Anil Kumar Mittal v. CIT, (Vikas Awasthy, J.M.), 2025 SCC OnLine ITAT 7137

Anunta Technology Management Services Ltd. v. CIT, (Narendra Kumar Billaiya, A.M. and Sandeep
Singh Karhail, J.M.), 2025 SCC OnLine ITAT 7124

Arjun Rishi v. CIT, (Vikas Awasthy, J.M. and S. Rifaur Rahman, A.M.), 2025 SCC OnLine ITAT
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Ashiana Buildprop (P) Ltd. v. CIT, (Dr. Mitha Lal Meena, A.M. and Dr. S. Seethalakshmi, J.M.),
2025 SCC OnLine ITAT 7108

Babudeen & Party v. CIT, (Dr. S. Seethalakshmi, J.M. and Rathod Kamlesh Jayantbhai, A.M.),
2025 SCC OnLine ITAT 7116

Balbir Singh Saini, v. CIT, (S. Rifaur Rahman, A.M. and Vimal Kumar, J.M.), 2025 SCC OnLine
ITAT 7122

CIT v. ARG Infrastructure (P) Ltd., (Mahavir Singh, V.P. and Amitabh Shukla, A.M.), 2025 SCC
OnLine ITAT 7119

CIT v. Jasmine Kaur Kochar, (S. Rifaur Rahman, A.M. and Anubhav Sharma, J.M.), 2025 SCC
OnLine ITAT 7131

CITv. K.P. Exports (P) Ltd., (Gagan Goyal, A.M. and Narinder Kumar, J.M.), 2025 SCC OnLine
ITAT 7112

CIT v. Rakesh Goel, (Dr. S. Seethalakshmi, J.M. and Rathod Kamlesh Jayantbhai, A.M.), 2025
SCC OnLine ITAT 7114

Genpact India (P) Ltd. [As successor to Genpact India] [As successor to Genpact Infrastructure
(Hyderabad) (P) Ltd.] v. CIT, (Mahavir Singh, V.P. and Manish Agarwal, A.M.), 2025 SCC
OnLine ITAT 7129

Hari Agro Industries Ltd. v. CIT, (Gagan Goyal, A.M. and Narinder Kumar, J.M.), 2025 SCC
OnLine ITAT 7115

Hitendrakumar Thakorbhai Patel v. CIT, (Dr. B.R.R. Kumar, V.P. and Suchitra Kamble, J.M.), 2025
SCC OnLine ITAT 7121

India Global Chamber of Businesses v. CIT, (S. Rifaur Rahman, A.M. and Anubhav Sharma, J.M.),
2025 SCC OnLine ITAT 7118

Jawahar Lal Gulati v. CIT, (Shamim Yahya, A.M. and S. Madhumita Roy, J.M.), 2025 SCC OnLine
ITAT 7130

Karamvir Yadav v. Assessing Officer, (S. Rifaur Rahman, A.M. and Anubhav Sharma, J.M.), 2025
SCC OnLine ITAT 7126

Lava International Ltd. v. CIT, (Anubhav Sharma, J.M. and Brajesh Kumar Singh, A.M.), 2025
SCC OnLine ITAT 7138

Madhu Goyal v. CIT, (Partha Sarathi Chaudhury, J.M.), 2025 SCC OnLine ITAT 7135
Mecons Commotrade (P) Ltd. v. CIT, (George Mathan, J.M.), 2025 SCC OnLine ITAT 7123
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Rajyadharpara Chandpur Samabay Krishi Unnayan Samity Ltd. v. CIT, (George Mathan, J.M.), 2025
SCC OnLine ITAT 7127

Ramesh Gandhi v. CIT, (Annapurna Gupta, A.M. and Madhumita Roy, J.M.), 2025 SCC OnLine
ITAT 7132

Rishabh Bhatia v. CIT, (Annapurna Gupta, A.M. and Madhumita Roy, J.M.), 2025 SCC OnLine
ITAT 7133

SMS Siemag AG v. CIT, (Satbeer Singh Godara, J.M. and S. Rifaur Rahman, A.M.), 2025 SCC
OnLine ITAT 7139

Soni Varshney v. CIT, (Gagan Goyal, A.M. and Narinder Kumar, J.M.), 2025 SCC OnLine ITAT
7110

Subhash Pareta v. CIT, (Gagan Goyal, A.M. and Narinder Kumar, J.M.), 2025 SCC OnLine ITAT
7111

Tremendous Mining And Minerals (P) Ltd. v. CIT, (S. Rifaur Rahman, A.M. and Anubhav Sharma,
J.M.), 2025 SCC OnLine ITAT 7120

Zephyrsun Electro Mech (P) Ltd. v. CIT, (Rajpal Yadav, V.P. and Dr. Mitha Lal Meena, A.M.),
2025 SCC OnLine ITAT 7052

National Company Law Tribunal [14]

36 Gunn Marriage (P) Ltd. v. Registrar of Co., (Harnam Singh Thakur, Member (Judicial) and Shishir
Agarwal, Member (Technical)), 2025 SCC OnLine NCLT 3239

Bank of Baroda v. Extol Industries Ltd., (Shammi Khan, Member (Judicial) and Sanjeev Kumar
Sharma, Member (Technical)), 2025 SCC OnLine NCLT 3248

Damodar Prasad Gupta, In re, (Khetrabasi Biswal, Member (Judicial) and Shishir Agarwal, Member
(Technical)), 2025 SCC OnLine NCLT 3236

Fauna Care Foundation, In re, (Harnam Singh Thakur, Member (Judicial) and Shishir Agarwal,
Member (Technical)), 2025 SCC OnLine NCLT 3238

Gravitas Home Solutions (P) Ltd., In re, (Harnam Singh Thakur, Member (Judicial) and Shishir
Agarwal, Member (Technical)), 2025 SCC OnLine NCLT 3237

HDFC Bank Ltd. v. Nilshikhaa Projects Ltd., (Shammi Khan, Member (Judicial) and Sanjeev Kumar
Sharma, Member (Technical)), 2025 SCC OnLine NCLT 3249

IDBI Bank v. Trichy Tanjavur Expressways Ltd., (Rammurti Kushawaha, Member (Judicial) and Man
Mohan Gupta, Member (Technical)), 2025 SCC OnLine NCLT 3243

Jaypee Coal Fields Ltd. v. Registrar of Co., (Shammi Khan, Member (Judicial) and Sanjeev Kumar
Sharma, Member (Technical)), 2025 SCC OnLine NCLT 3241

Kone Elevator India (P) Ltd. v. Chandigarh Overseas (P) Ltd., (Harnam Singh Thakur, Member
(Judicial) and Shishir Agarwal, Member (Technical)), 2025 SCC OnLine NCLT 3244
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Thiess Minecs India (P) Ltd., In re, (Khetrabasi Biswal, Member (Judicial) and Kaushalendra Kumar
Singh, Member (Technical)), 2025 SCC OnLine NCLT 3240

Vijay Ram Traders (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Venkataraman Subramaniam,
Member (Technical)), 2025 SCC OnLine NCLT 3242

National Company Law Appellate Tribunal [25]

Akzo Nobel India Ltd. v. Stan Cars (P) Ltd., (Rakesh Kumar Jain, Member (Judicial), Naresh Salecha,
Member (Technical) and Indevar Pandey, Member (Technical)), 2025 SCC OnLine NCLAT 1126

Anil Kohli v. Enforcement Directorate, (Rakesh Kumar Jain, Member (Judicial), Naresh Salecha,
Member (Technical) and Indevar Pandey, Member (Technical)), 2025 SCC OnLine NCLAT 1128

Bizloan (P) Ltd. v. Amit Chandrashekhar Poddar, (Rakesh Kumar Jain, Member (Judicial),
Mohammad Faiz Alam Khan, Member (Judicial) and Naresh Salecha, Member (Technical)), 2025
SCC OnLine NCLAT 1120

Canara Bank v. Kantipudi Venkata Raju, (Sharad Kumar Sharma, Member (Judicial) and Jatindranath
Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1140

Commpr. of State Taxes & Excise (SEZ) v. Radiant Castings (P) Ltd., (Ashok Bhushan, Chairperson,
Barun Mitra, Member (Technical) and Arun Baroka, Member (Technical)), 2025 SCC OnLine
NCLAT 1133

Gangadhar A. Kotian v. Catalyst Trusteeship Ltd., (Ashok Bhushan, Chairperson, Barun Mitra,
Member (Technical) and Arun Baroka, Member (Technical)), 2025 SCC OnLine NCLAT 1134

Gopal Kalra v. Akhilesh Kumar Gupta, (Rakesh Kumar Jain, Member (Judicial), Naresh Salecha,
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